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Interference by IMF in Government
working

954, SHRI NIREN GHOSH: Wil] the
Minister of FINANCE be pleased 1o
state:

(a) whether it is a fact that the IMF
has already started interfering in the
working of Government by asking
embarrassing questions in almost all
matters;

(b) the details of the areason which
the IMF wanig clarifications from Gov-
<ernment; angd

(c) replies given by Government on
these queries in detail?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJEE): (a) 1o
(c). There is no question of any inter-
Terence Ly the IMF in the workine of
Government. The IMF team which re-
cently visited India held. dlscussions

within the framework of usual Article. -

IV consultations and of the mid-term
review gs provided under the extended
arrangement. The discussiong were
focussed on current economic and fina-
ncial developments.

Apprehension of attack on Indian
from neighbouribg countries
955. SHRI K. LAKKAPPA:
SHRI XAVIER ARAKAL:

Will the Minister of DEFENCE be
pleased to state: i

(a5 ﬁrhether there is apprchension of
an attack on India from its neighbour-
ing countries; and

. State?

(b) if so, details of Defence prepara~
tions and other steps taken in prder to
safoguard our borders? ’

THE MINISTER OF DEFENCE
(SHRI R. VENKATARAMAN): (a) and

“(b). The gecurity envirobmeni in the

Indian Sub-Continent and around us
has undergone qualitative changeg in
the recent past. Government care--
ful.,y assess their impact and periodi-
cally update plans for defence pre-
paredness. It will not be desirable to
disclose details.

Public deposits by companies

956. SHRIMATI PRAMILA DANDA-
VATE: Will the Minister of FINANCE
be pleased to state:

(a) whether it s a fact that there
is a court in col'ection of :levosils Ly
companies;

(b) whether Government have ascer-
tained that a number of companies
have collected deposits from the pubiic
disproportionate to their capital;

(¢) whether such
been prosecuted; and

companies have

(d) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) :{a) to (3).
The information is being collected and
to the exlent it is available will bhe
laid on the Takle of the House.

Central investment in industries in
States

957. SHRI A. NEELALOHITHADA-
SAN NADAR: Will the Minister of
FINANCE be pleased 1o slate:

(a) the {otal investment of Govern-
ment of India in the Industrial Estab-
lishments of various States; and

(b) the amount of investment Gov-
ernment of India are having in the
Industrial establishments of each

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI





